(d) its effect on movement of Indian and Pakistan’s citizens to each other’s country?

THE MINISTER OF STATE N THE MINISTRY OF EXTERMNAL AFFAIRS
(SHRI E. AHAMED): (a) to (d) As per the Press Release of Government of Pakistan dated
November 2, 2011, it is understood that "the Pakistan Cabinet gave Ministry of Commerce the
mandate to take the process of normalisation forward, which would culminate in the observance
of Most Favoured Nation (MFN) principlein its true spirit" . Pakistan recognises that grant of MFN

status to India would held in expanding bilateral trade relations.
Progress on work on Chabahar port

358, SHRI SANJAY RAUT:
SHRI GOVINDRAO ADIK :

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether it is a fact that work on Chabahar port has nol progressed on desired lines
since 2003;

(b) whether the matter was discussed with the Foreign Minister of Iran during his visit to

India in Movember;
(c) ifso, the details thereof; and

(d) whetheritis afact that the Port is in the common interest of India, Iran, Alghanistan, as

well as Central Asia’?

THE MINISTER OF STATE N THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIE. AHAMED): (&) Government of India has seen reports that Iran made some

progress on the work on Chabahar port since 2003.

(b) to (d) The then Foreign Minister of Iran Mr. Manouchehr Mottaki had visited India in
Movember 2009, Infrastructure projects like the Chabahar Port were discussed during his meeting
with External Affairs Minister. The implementation of this project would facilitate regional

connectivity and economic cooperation.
Indo-Bangladesh talks on border issue

1359, SHRI SHIVANAND TWARI:
SHRIRAMCHANDRA PRASAD SINGH

Will the Minister of EXTERMNAL AFFAIRS be pleased to state:

(a) whether it is a fact that the border-related disputes belween India and Bangladesh

have been resolved;

(b) ifs0, the reaction of Government in this regard;
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(c) whether it is also a fact that certain disputes still remaining intact regarding the borders
of Assam -Bangladesh; and

(d) if s0, the details thereof and the respective stands of India and Bangladesh regarding
this dispute?

THE MINISTER OF STATE N THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIE. AHAMED): (&) to (d) A Protocol to the Agreement Concerning the Demarcation of the
Land Boundary between India and Bangladesh and Related Matters, 1974, was signed during the visit of
the Prime Minister to Bangladesh on September 6, 2011. The Protocol addresses the outstanding land
boundary issues pertaining to the un-demarcated land boundary, exchange of enclaves and
territories in adverse possession. The Protocol is based on the situation on the ground, takes into
account the wishes of the people residing in the areas involved and was prepared in close
consultation with the State Governments concerned. The Joint Statement issued by India and
Bangladesh during the visit of the Prime Minister to Bangladesh from September 06-0/, 2011,
notes that the two Prime Ministers expressed deep satisfaction at the conclusion of the Protocol to
the 1974 Land Boundary Agreement and resolved to complete the ratification process and
implement the Agreement expeditiously. The Protocol would further contribute to amity and

harmony in border areas and create a conducive environment for enhanced bilateral cooperation.
Eftect of advisories against India on tourists

1360, SHRIMOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether Government is aware thal US, Britain, Canada, Australia and
Mew Zealand have cautioned their citizens who want to visit India by issuing an

advisory;

(b) whether Government is aware that this action was taken by the said countries with the

motive of derailing and insulting Indian tourism industry;

(c) the effect of advisory of such countries on Indian tourism industry in the month of
October and November; and

(d) whether Government has registered a protest with these countries for issuing such

advisory?

THE MINISTER OF STATE N THE MINISTRY OF EXTERNAL  AFFAIRS
(SHRIMATI PRENEET KAUR): (a) Yes. The Government is aware of Travel Advisories having
been issued by the US, Britain, Canada, Australia and New Zealand for travel of their citizens to

India besides other countries.
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